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$~69 
* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

# CNR No. DLHC010436542026 

+  W.P.(C) 13427/2026 & CM APPL. 62654/2026 
 PREM PARKASH KOHLI    .....Petitioner 

Through:  Dr. Rakesh Gosain, Ms. Shrieya 
Gosain and Mr. Sanskar Aggarwal, Advs. 

 
    versus 
 
 GNCT OF DELHI & ORS.        .....Respondents 

Through:  Mrs. Avnish Ahlawat, SC 
GNCTD Services and Mr. Nitesh Kumar 
Singh, Adv. 
Mr. Adhitya Srinivasan, SPC, Ms. Akansha 
Suman, Mr. Rishi Raj Singh, Mr. Rishabh 
Kanojiya and Mr. Srajan Tyagi, Advs. for R-
3 

 
 CORAM: 
 HON'BLE MR. JUSTICE C. HARI SHANKAR 
 HON'BLE MR. JUSTICE VINOD KUMAR 
 
    O R D E R (ORAL) 
%          15.09.2026 
 

1. This writ petition only seeks expediting of the hearing of OA 

3400/2025 by the Central Administrative Tribunal

C. HARI SHANKAR, J. 
 

1

 

. 

2. It is pointed out in the petition that the petitioner is 90 years of 

age. 

 
3. In that view of the matter, we request the Tribunal to take up the  

                                           
1 “the Tribunal”, hereinafter 
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OA itself for final disposal on 23 November 2026. For this purpose, 

the respondents would ensure that counter affidavits be positively filed 

within four weeks and the petitioner would file rejoinder thereto 

before the Tribunal within four weeks thereof. 

 
4. Neither side would be entitled to seek any adjournment on the 

next date of hearing. 

 
5. Given the age of the petitioner, we request the Tribunal to hear 

the matter finally on the next date and thereafter decide the OA as 

expeditiously as possible thereafter. 

 
 

6. To facilitate matters, we also direct learned Counsel to place on 

record short notes of their respective submissions before the Tribunal, 

not exceeding four pages each, after exchanging copies with other 

learned Counsel, at least a week in advance of the next date of 

hearing.   

 

7. This writ petition is disposed of in the aforesaid terms. 

 

 
C. HARI SHANKAR, J. 

 
VINOD KUMAR, J. 

SEPTEMBER 15, 2026/cd      
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